17 Oral Answer*

Proposal for setting up a new coach
production unit

*345. SHRI PRASENJIT BARMAN:!
SHRI SUDHAKAR PANDEY:

Will the Minister of PLANNING be
pleased to state:

(a) whether it Is a fact that a i posal to
set up a new coach production unit by the
Ministry of Railway! ig pending before the
Planning Commission;

(b) if so, what are the
thereof; and"

details

(c) by when the proposal is likely to
be cleared?

THE MINISTER OF PLANNING
(SHRI S. B. CHAVAN): (a) to (c) The
proposal of the Ministry of Railways to
set up a new coach factory has recently
been cleared, in principle, by the
Planning Commission for Inclusion in the
Sixth Plan to enable the Ministry of
Railways to take advance preparatory
action in this regard. The Ministry of
Railways will now prepare the details of
the proposal which, when received, will
be considered in the normal course for an
investment decision.

SHRI PRASENJIT BARMAN: Sir, the
Railways are being severely criticised
nowadays and one of the reasons for this
sort of criticism is the bad and dilapidated
condition of the coaches. According to
the Railway Minister—he has said this in
his Budget speech—8,150 coaches are
now overaged and one more coach
production unit is urgently required to
meet the increasing demands for coaches.
I would like to know from the hon.
Planning Minister why this proposal was
so much delayed in the Planning
Commission. So far as I know, this
proposal was sent to the Planning
Commission in 1978 or 1979. Why is

fThe question was actually asked on
the floor of the House by Shri Prasenjit
Barman.
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it taking so much time? By this time the
cost of the project might have gone
further up. I want to know from the hon.
Minister...

MR. CHAIRMAN: The reason for the
delay.

SHRI PRASENJIT BARMAN:
what the estimated cost was at thfc time
this proposal was sent and wha* would
be the present cost.

* SHRI S. B. CHAVAN; Sir, i, is true
that the Railway Ministry has been facing
a lot of difficulties both in terms of
replacement and in terms of adding to the
present  capacity. But, at the same time,
at the commencement of the Sixth Plan,
became of the constraint on resources,
whatever money wag allotted for the Rail-
ways, this could not be fitted in within that
and that is why a fresh proposal was sent
by the Railway Ministry and, in
principle, it has now bees agreed that it
should be included in the Sixth Plan and
they have bee* asked to go ahead with the
preparation of the detailed project report
The cost of the project as submitted in
1979 was Rs. 34.5 crores with a foreign
exchange component ol Rs. 2.8
crores and the present cost would be
known only after the revised estimates
are submitted by them.

SHRI HAREKRUSHNA MALLICK:
Sir, I would like to know from the hon.
Minister...

SHRI PRASENJIT BARMAN: Sir, |
have to put my second supplementary.

MR. CHAIRMAN: All right. Please sit
down, Mr. Mallick.

SHRI PRASENJIT BARMAN: I have
to put my second supplementary and
there is one more name also. Mr.
Sudhakar Pandey is there. My second
supplementary is...

MR. CHAIRMAN: I think T have not
learnt counting because ker&
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many questions are rolled into one.
Anyway, you put your supplementary.

SHRI PRASENJIT BARMAN: Sir, my
second supplementary ii this: [ would like
to know whether, while making the
selection of site for this coach production
unit, the Planning Commission will have
any say in the matter and, if so, whether
the Planning Minister will consider the
needs of the backward regions while
setting up this coach production unit. In
this House, Sir, the honourable Railway
Minister assured that while selecting the
site, the name of Cooch-Behar would be
considered by them. I would like to know
whether the Planning Minister wllll also
consider this.

SHRI S. B. CHAVAN: When the
detailed project report is submitted and
the investment decision as taken by the
proper authorities, the location of the site
will also be decided then.

MR. CHAIRMAN: Yes, Mr. Sudha-
kar Pandey.
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MR. CHAIRMAN: Just a minute.
(Interruptions) It is not a very important
question. I will allo, only two
supplementaries. One by him and one by
him. (Interruptions) Mr. Mallick, you
may have a very fine supplementary but
there are some other good questions too.
I cannot allow everybpdy.
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SHRI INDRADEEP SINHA: From the
answer given by the hon. Minister, it is
obvious that there is a real shortage of
coaches, because a proposal for setting
up another coach factory is under
consideration and has been approved by
the Planning Commission in principle.
Now, may I draw the attention of the
Minister to the fact that probably three-
fourths <* th* manufacturing capacity of
ah
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important concern lik* the HAL in
Bangalore or certain other factories is
lying unutilised. Previously that factory,
before it took to aircraft production, used
to produce coaches. So will the
Government consider the possibility of
utilising the spare capacity of such
concerns for the manufacture of coaches
while that capacity is not being utilised
for the manufacture of aircraft?

SHRI S. B. CHAVAN: VThen the
Detailed Project Report is prepared by
the Railway Ministry, I am sure all these
aspects will be taken into consideration
before the finalisation of the proposal.
(Interruptions)

SHRI INDRADEEP SINHA: Sir, I
seek your protection. This is not the
answer. It is not a question of the Project
Report. It is a question of utilising the
idle capacity here and now. It is not a
question of Project Report.

s\ awafa : og qaed fe gard
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SHRI S. B. CHAVAN: The question is
about the proposal to set up a new coach
factory, and while taking a decision about
the investment about this new coach
factory, the existing capacities, the scope
for expansion of new factories—all these
relevant issues, I am sure, the Railway
Ministry will take into account.

MR. CHAIRMAN:
346. (Interruptions)

Next question;
SHRI HAREKRUSHNA MALLICK: I
draw the attention... (fnterrup-tions)

MR. CHAIRMAN: I have not allowed.
Next question. Question No. 346.
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THE MINISTER OF STATE IN THE
MINISTRIES OF "™NDUSTRY AND
STEEL AND MINES (SHRI
CHARANIJIT CHANANA): (a) and (b)
The Ministry of Industry does not
maintain information about the number of
companies run by the Tata and Birla
families in the country and abroad, their
full addresses, capital invested in them,
the share of bank loans out of the same
and the percentage of the private capital
of Birla and Tata familie, invested in the
companies in India or abroad. However, a
list of companies in India belonging to the
House of Tatas and the House of Birlas as
on 31-12-1980, obtained from the
Department of Company Affairs is laid
on the Table of the House. According to
th, information furnished by that De-
partment, the total paid-up capital and

fThe question was actually asked on
the floor of the House by Shri B.
Satyanarayan Reddy.



